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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

0 .2.No . 525/90 | Date of orders 17,2,1992.
BETWEEN :
V.Dhavalesh .o Applicant,

AN D

The Union of India rep, by:

1, The Secretary to the Government,
Department of Posts, New Delhi,

2. The Chief Post Master General,
Hyderabad,

3. The Post Master General,
Andhra Pradesh Soutnern Fegion,
Kurnool -~ 518 005,

4, The Superintendent of Post
Offices, Kurnool - 518 COl, ,. QRespondents,

Counsel for the Applicant . JMIK.S,R,Anjaneyulu
Counsel for the Respondents .a Mr.NV.Ramanq)éﬁddlC&sc-
CORAM 2

Hon'ble Shri T.Chandrasekhara Reddy, Member (Judl.)

This is an application filed by the applicant
under Section 19 of the Administrative Tribunalé Act to
appoint him on Compassionate Grounds as Postal Assistant and
to pass such other order as may deem fit and proper in the
circumstances of the case, The facts giving rise to this

OA f;gRas follows,

2. GY\e Sri V.Chengeiah e was working as ISG Postal

Assistant, He died on 19,1,1988 at the age of 43 years.

After the death of the Chengaiah his wife also seems to have

died, The family of the said Chengaicsh was left with a
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daughter and two sons. As the family was in distress and
indigent circumstances, as there was no egrning menber, the
applicant herein submitted a representation on 14,2,1989 for

! appointment on compassSionate ground., As there was no responée
from the competent authoriéij @ﬁé applicant has approached this

Tribunal for the relief as already indicated above,

3. Reply is filed by the respondents stating that

in the Kurnool Postal Region the anticipated vacancies in the
Cadre of Postal Assistantg Sorting Assistantguptd 31,12.1990
are fourteen for compassiéiate appointments and the name of
the applicant is also -included out of these 14 posts likely to

fall wvacant,

4, Today we have heard Mr,KSR,Anjaneyulu, Advocaté for
the applicant ané Mr.V.,Rajeswara kao, for Mr NV,Ramana,
Advocate for the respondents, During the course of hearing
of this OA we were informed that the applicant is already
considered and appointed a@s Postal assistant in Kurnool
Division, 1In view of this position thegapplication becomes

infructuwous and is éismissed as infructuous, Under these
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circumstances ef~the-sdse we direct the parties aks¥d bear
/

thelr own Costs,

‘7'-“' & E\. [CNES 00/1 o Se. I‘Lz\ L R Q.DF LL;?
(T.CHANDRASEKHARA REDDY) o
Member (Judl,) .
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| Dated: 17th February, 1992,

(Dictated in the Open Court)
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The secretary to Ghe Govt,,

Union of India, Dept. of Posts, New pelhi.

« s@ The chief Post Master General, Hyderabad.

. The Post Master General, A.F,Southern kegion, Kurncole 5.
. TheSuperintendent of Post Cffice, Kurnool - 1,

« One copy to Mr.K.s.R,Anjaneyulu, Advocate, CAT.Hyd.

6. One copy toMr.N.v.Ramana, Addl., CGSC. CAT.Hyd.

7. One spare copy.
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- SHECKED BY. ABPROVED BY

IN THE CENIRAL ADMINISTRATIVE TRIBUNAL

HYDERABADL BENCH AT HYDERABAD
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TEE FON'BLE MKE.INBALASU TAN:M(A)

THE HON'BLE MR T CHANDRASEKHAR REDDY:

M(JUDL)

.THEHON'BLE.%B(é%?.ROY : MEMBER(JUDL)

DATED: \") = o-l992 Y\_ "

QRDER/JUBGMENT :
A
R.A/C.A/ M.A.Nt,
0.A. N"(égglglaggflﬁ \,,,/f
T.A.No, W.P.No, )
Admiitted and inter.m directions”
ed of with directions,

Dismissed 7

Dismissed as withdrawn ‘

Dismissed £or Default, N

M.,A, Of
Ne order as to aois3ts.
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